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(b) the reasons for delay in accord-
g sanction and when the final deci-
sion 1g likely to be taken?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI BALGOVIND VERMA)
(a) and (b) The proposal in regard to
construction of Baroda-Barwaha 400
KV S/C line has been recommended
to Plannming Commission The pro-
posals in regard to the Satoura Guna-
Rana Pratap Sagar and Guna-Mainpuri
400 KV inter-regional lines are under
examination
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Grant of refused leave/extension of
service and Re-Employment to officers
(Director, Additional Member and
Member of Railway Board)

7195 SHRI K SURYANARAYANA:
Will the Minister ot RAILWAYS be
pleased to state

(a) the names and designations of
officers of the rank of Director, Aadi-
tional Member and Member 1n the
Railway Board « Office who were due
to retire during the year 1972-73 and
were grantei (1) refused Jeave (1)
extension of service and (11) re-
employed,

(b) whether no sutable officers in
the relevant Service were available,

(¢) the names and designations of
such officers who are due to retire dur-
ing the year 1973-74; and





